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BEFORE THE HONBLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

Original Application No. 278 of 2022
IN THE MATTER OF :

-

Gram Panchayat Bhatanwali

........... Applicant.
Versus
Union of India & Ors
......... Respondents
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(RADHIKA GAUTAM)
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: Office: E-28, Second Floor,
New Delhi 7 Lajpat Nagar-I, New Delhi- 110 024
Filed on: 21.09.2023 Ph.: 9958008862

Email: gautamradhika.r@gmail.com



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW
DELHI.

Original Application No. 278 of 2022

Gram Panchayat,Bhatanwali
........... V.Applicant.
Versus
Union of India & others.

........ Respondents.

Submission of compliance of order, dated 23-05-
2023, passed by the Hon’ble Principal Bench
National Green Tribunal, New Delhi in OA No.278
of 2022, titled as Gram Panchayat Bhatanwali Vs
UOI &Ors. on behalf of respondent No.5.

Respectfully sheweth

L That the strict monitoring is being carried out by the
respondent No.5 by organizing the periodical review

g{\/ meetings and getting the feedback of the progress in this

DEPUTY - Q7o ws@g@q&ﬁ In this behalf a meeting was convened under the

SIRMOUR (H.P-Ehairmanship  of replying respondent No.5 with the



quarters concerned on 05-09-2023 (copy of the minutes of

the meeting annexed a$ Annexure-A) to review the
progress in the alleged matter of the O.A. Most of the
relating work has been found to be done and the remaining

has been found in progress.

2. That in compliance of the directions given to the quarters
concerned in the aforesaid meeting (Annexure-A), the
Regional Officer, State Pollution Control Board, Paonta
Sahib and Executive Officer, Municipal Council, Paonta
Sahib visited the Solid Waste Management Site at village
Kedarpur, Paonta Sahib on 08-09-2023 and submitted their
joint report as Annexure-1 alongwith photographs of the

structures and machineries etc. installed at the site as

pictorial evidence, (Annexure-B ).

5 That the Executive Officer, Municipal Council, Paonta

Sahib has also submitted his requisite report with regard to

the efforts, being carried out by the M.C. Paonta Sahib,

vide his letter No. MCP / 2022-1419, dated 11-09-2023
DEPUE%%{Z‘SMO&}L?%gWith relating correspondence made by him with his
SIRMOUR (#1.Pyhigher authorities and photographs of the achievements as

pictorial evidence (Annexure-C ).

4. That the Block Development Officer, Paonta Sahib has also
submitted his requisite report with regard to the separate

site for Solid Waste Management for rural area is identified
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in the concerned block in Gram Panchayat, Jamniwala and

Gojjar Adain. Furthe]a‘j action is being done by the
committee constituted for this purpose under Chairmanship
of Tehsildar Paonta Sahib, EO MC Paonta Sahib and Block
Development Officer, Paonta Sahib vide his letter No. P.B.
/S.BM-G/2023-24-11693 dated 12.09.2023 (Annexure-
D). Being the work is in progress and is about to its
completion, the present O.A. may kindly be disposed of

accordingly in the interest of justice.

2
DEPREh Gt N5
SIRMOUR (H.P.J

Through Counsel
(RADHIKA GAUTAM)
Advocate for the Respondent No. 5
New Delhi Office: E-28, Second Floor,
Filed on: 21.09.2023 Lajpat Nagar-I, New Delhi- 110 024

Ph.: 9958008862
Email: gautamradhika.r@gmail.com
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 278 of 2022

IN THE MATTER OF : 2
Gram Panchayat Bhatanwali
........... Applicant.
Versus
Union of India & Ors
......... Respondents
AFFIDAVIT

I, Sumit Khimta, IAS, working as Deputy Commissioner, Sirmaur at Nahan do

hereby solemnly affirm and declare as unde:-

1, That the accompanying reply to the OA No. 278 of 2022 has been
prepared and drafted at my instance and the contents para no. 1 to
4 of the reply are true and correct to the best of my knowledge as

__ per information derived from the official record and legal advice

received.
2. That no part of it is false and nothing material has been concealed
thereform.
DEPUT i’)&p%§‘o‘“
SIRMOUR (HLP.)
Verification

That I the above-named depondent do hereby further state, verify
declare on oath that the contents of the above affidavit are true and
correct to the best of my knowledge and belief. No part of the same

is false and nothing material has been concealed thereform.

Verified at Nahan today on day of Sepember, 2023

D» 011
= v. (i‘ lf\’ -
DE“KJL y ¢ M
. R (. P)

g,iR‘v‘QL
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Minutes of Meeting held under the Chairmanstip of Sh. Sermit Xhimta, (1AS). De-uty

© Commiss.oner, Distt. Sirmaur, H.P. on 05.09.2023 regarding OA No 278/2022 titled as Gram

Paiickavat of Bhantawali Village Vs Union Of India

The followings officers/official participated in the meeting:

Sr.No. | Name & Designation
1 Sh. Sanjay Kumar, Executive Office, MC Paonta Sahib Member
2 Sh. Pawan Sharma, Regional Officer, HPSPCB, Paonta Sahib Member
3 Sh. Rakesh, Pardahan, GP Bhantawali, Paonta Sahib Member
4 Sh. Guman Singh, Up Pradhan, GP Bhantawali, Paonta Sahib Member
3 Sh. Paramjeet Singh, Supt. o/o BDO Paonta Sahib Member
6 Sh, Kaka Ram ‘Chauhan, Block Coordinator, Pacnta Sahib Member
g Sh. Dinesh Sharma, JE, o/o BDO Paonta Sahib Member
8 Sh. Ashok Kumar, Ward Member, W.No.2 Kedarpur, Paonta | Member
Sahib

At the outset, Regional Officer, HPSPCB welcomed all officers/officials present in the
meeting. The Regional Officer apprised Chairman about the background of OA No 278/2022, the
latest status along with the directions of Hon’ble NGT.

It was apprised by representatives of Gram Panchayat (GP) Bhantawali, that they are facing
issues w.r.t solid waste processing facility/site of Municipal Council (MC), Paonta Sahib. The
vehicles engagged by MC Paonta Sahib for the collection and transportation of solid waste are
uncovered resulting in littering of solid waste on the road passing through the village. There is serious
problem of foul smell, flies and mosquitoes around solid waste processing facility/site. affecting the
peenle of village Kedarpur, Paonta Sakib. It is the apprehension of the representatives of Gram
Panchahyat Bhantawali that such: practices could lead to serious diseases/epidemic in the nearby area
of solid waste processing facility/site. No fogging/sanitization is done till date by nodal department i.e
MC Paonta Sahib. The solid waste is dumped within the faciliy in the open area, which needs to be
provided with shed immediately

Representative of BDO Paonta Sahib also submitted his report received from GP Bhantawali
w.r.t their objections’ against the solid waste processing facility/site of Municipal Council, Paonta
Sahib.

" The Executive Officer, Municipal Council. Paonta Sahib apprised ihe Chairman abcut the
progress/action taken report w.r.t Sotid Waste Processing facility/site at Kadarpur. At present 2 Nos
organic waste composter machines, 2 nos bailing machines and 20 nos compost pits are installed ai
the facility/site and all are operational. Solid waste is being collected from all 13 wards of Municipal
Councti, Paonta Sahib. In addition to this solid waste from nearby Panchyats i.e Badripur, Amarkot,
Kunja Matralion is also collected and disposed off at the processing facility/site of Municipal Council,
Paonta Sahib.

The Chairman was further apprised that, solid waste processing fazility/site of Municipa!
wouncil, Paonta Sahib is not able to process the additional waste form the Paachayats of nearby area.
i} erefore there is urgent need to identify separate solid waste management site for rural area of
Paonta Sahib. Further the procurement of machinery proposed as per previous affadavit is under

nrocess y
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RO, HPSPCB Paonta Sahib apprised the Chairman about the current status of solid waste
processing facility/site in view of affadavit filed by EO, MC Paonta Sahib in Hon’ble NGT and it was
informed that, no weigh bridge is installed ti]] date. Traummel machine, road dust sweeping machine,
shredder as proposed are not provided/installed at the site ti}j date. The solid waste s collected in area

without shed and no facility has been provided for collection and treatment of leachate. Mixed waste

is being collected from al] wards of Municipal Council, Paonta Sahib. The HPSPCB has imposed .

environmental compensation amounting to ¥ 4,00,000 /- (Rupees Four Lakhs Only) vide letter
No.(1 6)PCB/MSW/M.C .Paonta Sahib/2020-3539-44 dated 15.06.2023. The same has not been
deposited till date by Municipal Council, Paonta Sahib. The letter in this regard has also been issued
to MC Paonta Sahib vide letter No.PCB/RO Paonta/MC Paonta/2023-] 142-43 dated14.08.2023.

After detailed discussion with the members present in the meeting following directions were

issued by the Chairman

Municipal Council, Paonta Sahib,. The stakeholder dekpanment shall address the griviences of
applicants and submit action taken/progress/status report by September 8™, 2023,

2. EO Municipal Council, Paonta Sahib shali carry out fogging/sanitation of the area around
solid waste processing facility/site and adjoining village area to minjmze the issues of flies,
mosquitoes and foul smell. Further EO Municipal Council, Paonta Sahib shall ensure that, the
proposed machinery shall be installed at the site as early as possible. The action taken report along
with timeline shall be submitted by September 8™, 2023,

3 For proper functioning of solid waste processing facility/site of MC Paonta Sahib, there is

The meeting ended with a vote of thanks to all the members present in the meeting,

DE Pﬂmﬁ?@iw@

SPRCMBGA Ny
Endst. No. LFA(O.A. No. 278/2022). 183y Y& Dated, Nahan ¢ S—0 =22

Copy forwarded to al the Officer/Officials for information and compliance .

Ay

DE:’-I’)IS‘%“‘W Commissjoner,

Nik

Strmddr; AMASRAP N K




-y

—~  Za  HP.STATE po12540N CONTROL BOARD
5:’ v Regional Office, HIMUDA Complex, Plot No. 1,2,&3
_— Shubhkhera, Paonta Sahib, Distt. Sirmaur
HPSPCB www.hppcb.nic.in, pcbropaontal @omail.com
No. PCB/RO(Pt)/Various NGT matters/2023- 769 Dated: /G-9-23

b M
eputy Commissioner

District Sirmaur at Nahan

Subject: Hon’ble National Green Tribunal Principal Bench order in Original
Application no. 278/2022 in case

Sir,

This is in reference to your office letter no. 183332 & 183448 dated
01.09.2023 & 05.09.2023 on the subject cited above. In this context,please find enclosed
herewith Status-cum-Joint Inspection report for information and further necessary action,

please.

Encl: As above

Er. Pawan Sharma
Regional Officer
HPSPCB Paonta Sahib
Copy to: »
e The Additional Deputy Commissioner, Sirmaur at Nahan for information and further

necessary action please. /

Er. Pawan Sharma
Regional Officer
HPSPCB Paonta Sahib
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Annexure-1

Status Report of Solid Waste Management Site of Municipal Council, Paonta Sahib at
Khasra no. 385/169/1 measuring 2.10 Bighas in Village Kedarpur, Paonta Sahib, Distt.

Sirmaur, H.P.

The Solid Waste Management Site in Village Kedarpur, Paonta Sahib was Jointly inspected by
the State Board Officer(s) of Regional Office, H.P. State Pollution Control Board, Paonta Sahib
along with Executive Officer, and Municipal Council (MC) Paonta Sahib on dated 08.09.2023.

The following observations were made during the inspection:
a) Waste Collection:

i) Door to door collection of avg8.65 MTPD of unsegregated solid waste is carried out by MC
Paonta Sahib from all the 13 wards of municipal area of Paonta Sahib. Mixed Solid waste of
approx. quantity 7.5 MTPD is collected from surrounding panchayats of KunjaMatraliyon and
Badripur.

ii) Total 14nos of pickup vehicles and 3nos of tractors are engaged for garbage collection. Only 3
Nos of vehicles have been provided with proper compartments i.e dry and wet waste. Rest

vehicles have no such demarcated compartments. The pickup vehicles are covered from the top

with tin sheet and tractors are covered with -: Wu

b) Segregation:

i) The collected waste is being dumped in the open area within the facility and thereafter manual
segregation is being carried out at the site. Partial segregation of waste is observed and the
leftover is dumped at the site which is further being sent to M/s Versatile Star Pvt Ltd., H.No.5,

Gali No.A-1, Rameshwarpuram, Subhash Nagar, Haridwar, Uttarakhand.

i) Area earmarked for segregation platform has been used as Organic Waste Composting
(OWC) plant and manual segregation is also being carried out of Solid Waste Processing Site of
MC Paonta Sahib.

iii) As per affidavit/reply filed by the Executive Officer, MC Paonta Sahib before Hon’ble NGT,
a) Road Sweeping Machines- 2 Nos, b). Traummel Machine for waste segregation- 2 Nos. and

¢). Heavy Capacity Shredder for RDF (Refuse Derived Fuel)- 500 Kg/Hour, were to be procured

Page 1 of 6
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and installed at the designated Solid Waste Processing Site in Village Kedarpur. However, no

such machinery is installed at the site till date.
¢) Processing:

i) Composting: 2 nos of Organic Waste Composter (OWC) machines are installed at the Solid
Waste Processing facility/site with capacity 1.5 MTPD each. The organic waste which is
segregated manually is fed into the Organic Waste Composter machines and organic residue is
further put into the 20 nos of honeycomb compost pit structures for 15 days composting cycle.
During the inspection, OWC machine was operational. Both OWC machines have capacity to
process 3 MTPD of organic waste only. No compost is being made at the site. Further mixed

based was found in the compost pits.

ii) Baling:Construction work ofMaterial Recovery Facility (MRF) is completed. 2 nos of baling
machines are installed at the Material Recovery Facility of Solid Waste Management Site with
capacity to process ~4 MTPD of plastic waste. During the inspection, bailing machines
werefound operational. Total 102.5 MT of RDF has been sent to M/s Versatile Star Pvt Ltd.,
H.No.5, Gali No.A-1, Rameshwarpuram, Subhash Nagar, Haridwar, Uttarakhand.

iii) Shredding: As per affidavit/reply filed by the Executive Officer, MC Paonta Sahib before
Hon’ble NGT, procurement and installation Heavy Capacity Shredder for RDF (Refuse Derived
Fuel) ~ 500 Kg. Per Hour was to be carried out. However, no shredder is installed at the site till

date.

iv) Domestic Hazardous Waste: No facility is provided for domestic hazardous waste storage at

the site.

v) Domestic Bio-Medical Waste: No facility for storage, processing and disposal of Bio-Medical

waste and domestic e-waste is developed by MC Paonta Sahib till date.
vi) No facility has been provided for collection and treatment of leachate generated from solid waste.

For violations under the provisions of solid waste management rules, 2016, HPSPCB has
imposed environmental compensation amounting to ¥ 4,00,000 /- (Rupees Four Lakhs Only)
vide letter No.(16)PCB/MSW/M.C.Paonta Sahib/2020-3539-44 dated 15.06.2023. The EC has
been deposited by MC Paonta Sahib on dated 20.08.2023.

Page 2 of 6



It is further submitted that a meeting was also held in the office of Gram Panchayat Bhantanwalj
on 08.09.2023. Following members were present in the meeting:

1= Sl Sanjay Tomar, Executive Officer, MC Paonta Sahib

2. Shri Paramjeet Singh, Superintendent, o/0 BDO Paonta Sahib

3. Shri Rakesh Kumar, Pradhan Gram Panchayat Bhantanwalj

Page 3 of 6



3. Photographs of Joint Inspection of Solid Waste Management Site at Village Kedarpurby
HPSPCB and MC Paonta Sahib dated 08.09.2023

.
‘Wwﬁ
.
.
W«@x =

Photograph No.1-Shows Status of Joint inspection of
HPSPCB along with Official of MC
Paonta Sahib

mixed waste.

Photbgaph No.4 —Shows Status of Two nos. of Orgnic
Waste Composting Machines
Installed at the Site.
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Photograph No. 5 & 6 — Shows Status of Two No’s of Balin

g Machines Installed at the Site.

-

LR ‘ . v‘ o o e o = i e SRS ;&m».'" ««‘r:w L
Photograph No. 7 —Shows Status ofcompost stored for Photograph No. 8 —Shows Status ofleachate generated
sale.

from Solid Waste

Page 5 of 6
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otograph No.

a8

Photograph No.

9&10 — Shows Status of meeting with officials of MC Paonta Sahib, BDO Paonta Sahib and
representatives of Gram Panchayat Bhatanwali, Paonta Sahib

Page 6 of 6
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OFFICE OF THE MUNICIPAL COUNCIL PAONTA SAHIB DISTRICT SIRMAUR HP

REMINDER LETTER
To

Director

Urban Development
Shimla, HP

Memo No :- \Q’\b Dated M’é’ ’23‘2'2

--------

Subject - Regardingreminder to the previously sent letter for procurement of below
machinery on urgent basis for complete disposal of garbage waste of MC Paonta sahib.

under :
1. Road Sweeping Machine - 2 no
2. Traummel Machine for waste segregation -2 No
3. Heavy capacity shredder machine for RDF - 500 Kg per hour

There is an urgent requirement for these machines to clear the garbage
near the yamunaghats since challans are being issued by NGT and PCB department and as
per NGT Orders, these machines are required for waste to RDF conversion.

machines. So we request you to procure these machines for MC Paonta Sahib in public
interest 5o that complete waste can be properly segregated and converted into ROF,

E xmm

MunicipaNouncil

—5aonta Sahib
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2 No-M.C.P./ 2023- \A(&
OFFICE OF THE MUNICIPAL COUNCIL PAONTA SAHIB DISTT. SIRMOUR
Dated:-the, Paonta Sahib-173025-¢;)- °~ Dated-®|. -0 §&
To,

The Director,
Urban Development,
Himachal Pradesh.

Subject:- Regarding reminder to the previously sent letter for
procurement of below machinery on urgent for
complete disposal of garbage waste of MC Paonta
Sahib.

R/Sir/,

With reference to the subject cited above, MC Paonta Sahib
had earlier sent a letter to vide No 1070 dated 28-06-2022 to procure the below
machinery. We again request you that our MC Urgently requires the below
garbage processing machinery for its SWM Plant at Kedarpur Paonta Sahib.
The work of shed and platforms is being carried out for the machines to be
installed. The below Machinery is needed urgently for complete waste
conversion to Refuse derived Fuel as under.

1. Road Sweeping Machine-02 No
2. Traummel Machine for Waste Segregation-02 No

There is an urgent requirement for these machines to clear the
Garbage, and required for waste to RDF conversion. MC Paonta does not have
funds for purchase of these Machines. So we request to procure these machines
for MC Paonta Sahib in public interest so that complete waste can be properly
segregated and converted into RDF.

Y{) \ Sbl?;a\'tully

Executive officer
Municipal Council,
Paohta Sahib (H.P.)
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No-M.C.P. /2023- Oé[oQ}ﬁoﬂg
OFFICE OF THE MUNiCIPAL COUNCIL PAONTAS HIB DISTT. SIRMOUR H.P
Dated:-the,Paonta Sah\b-173025 Dated:

From

executive Officer,
Municipal Council Paonta Sahib

Distt. Sirmour (H.P)

To
The Director,
Urban Development,
Shimla-02
Subject:- Regarding visit for Municipal Corporation Mandi for checking and
functioning of Road sweeping machine.
Sir,

‘ please Kindly refer to the officer letter No:- UD-H(F)(Sweeping
Machine)-l/ZOZO(Part-ll)~13614-15)on dated 21/07/2023 further in this connection our
representative Sh. Mukesh Kumar (Junior Engineer) Municipal Council Paonta sahib has been
visited (Municipal Corporation Mandi) on dated 05-09-2023 to regarding checking and
functioning of Road sweeping machine as per direction issued by worthy Additional Director .
During the inspection road sweeping machine is found fully functional and it has been
observed that similer machine is suitable for the M.C Paonta sahib due to its plane terrain.
Hence requested for provide us road sweeping machine.

Yours Faithfully

Municipal Council,

ExocmtiveBificer
Copy to:- Municipal Council
1. Worthy Director UD Shimla paonta Sahib HP

2. Ppresident, Voice president MC Paonta Sahib

executive Officer
Municipal Council,
paonta Sahib(H.P)
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Directorale of Urban Development

Himachal Pradesh
Dated : Shimla-2 P | July, 2023

Director,
Urban Deavelopment,
H.P Shimla-02

Executive Officers
Municipal Councils Baddi & Paonta Sahib in H.P.

Regarding Procurement of Road Sweeping Machine.

Subject: -

Sir,
As you are aware that we are in the process of purchasing Road

Sweeping Machine for MC Baddi and MC Paonta Sahib. In this context it is intimated
that a similar machine has been purchased by M.corp Mandi.

Hence in the meantime EO or his representative shall visit M.corp
Mandi for checking the functioning of the machine and send the feedback of the same
se that the similar machine can be purchased for your ULBs also.

Yours faithfully,

(Jagg\;ﬂ'hakur) HAS,
Additional Director,
Urban Development,
Himachal Pradesh

Copy to:- Commissioner M.corp Mandi for information and further necessary action

/

Addi{tnal Director,
Urbam Development,
Himachal Pradesh

please.






DEW RESOURCE
MANAGEMENT

Receipt & Processing Certificate

Issued to: MW/S, Nagar Parishad Ponta Sahib

Reference: DEW/NPPS/2023/001
Authorization No: 164745/UPPCB

Date: 06-June-2023

This is to certify that we have received (he following quantities of RDF sent by M/S NAGAR
PARISHAD PONTA SAHIB, DISTT. SIRMAUR, HP On Behalf of VERSATILE STAR PVT. LTO. at
our processing site Surju, Muzaffarnagar, UP and the same quanily has been processed.

Quantity Recalved (ton) I

g Mulll Layered Plasics / RDF | 42.320 I

Month gType of Waste Material
May

For DEW RESOURCE MANAGEMENT

Authorized Signatory

© 182711, 182041 4
491 99"013935:310‘;; &“:3”3;/1‘ Sujru, Pargana, Distt -Muzanamagar 25100

r denwrmeom |+ info@devirm SEetoi3(up)

= ¢ .Com ¥

GSTLN {DBAATEN=aem. .
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DEW RESOURCE
MANAGEMENT

Recelpt & Processing Certiflcate

issued to: M/S. Nagar Parishad Panta Sahib
Relerence: DEWINPPS/2023/002
Authorization No: 164745/UPPCB

Date: 01-July-2023

This ts to cerify that we have roceived the following quantities of ROF sent by MIS NAGAR

PARISHAD PONTA SAHIB, DISTT. SIRMAUR, HP On Behalf of VERSATILE STAR PVT.LTD. at
our processing site Surju, Muzaffarnagar, UP and the same quaniity has been processed

Month | Type of Waste Material | Quantity Received (ton)

Mulll Layered Plastic / RDF ; 60.153

June

For DEW RESOURCE MANAGEMENT

Authorized Signatory

o 182749, 1829¢1, 1B30/1 & 1831/1, Sujru, Pargana, Distt -Muzallarna -
: . , Pargana, v 7 agar-25t003 (U P
T+91 9811013931 | & www.dewrmcom | ** info@devitm.com =

GSTIN ' D8AATFDOZ410L127



‘OWC ( Organic Waste Composter) Machine insta
at SWM Plant Paonta Sahib
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